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SPECIAL AGENCY FOR FINANCIAL ASSISTANCLC
TO SICK TEXTIILE MILLS

1310. SHRI BIRENDRA SINGH RAO:
Will the Minister of FOREIGN TRADE be
pleased to state:

(a) whether there 1s any proposal undet
consideration of Government to st up a
special agency nrovide financial assistance
to sick and dying teattdle mills in the
country; and

(b} if so, the salhient features thercof?

THE DLEPUTY MINISTER IN THL
MINISTRY OF FOREIGN TRADE (SHRI
A.C GFORGE)* (a} No, Sir.

(b) Doezs not arise.
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COMPLAIN1S Ol C'ORRUPTION IN SIATE
TRADING CORPORATION

1312, SHRI K. MALLANNA:
SHRI N, SHIVAPPA:
Will th: Miaister of FOREIGN TRADE
be plrased to state:

(a) whother Govecnment hivs received
any complaints of corruption in the State
Trading Corporation;

(b) 1f >0, the nature of co nplunts rocetved
during the last two years; and

() the nature of action takea by Govern-
ment against  the persons  responsible ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHR1
A.C. GHORGE): (a) Yes, Sir.

{b) and (c), Thedetails arc furnishadinthe
statement faid on the Table of the House,
[Placed in Librury Sec No. LT-1565/11).

ENQUIRY INTO STRIKY. OF DLLHI CHARCOAL
IMPORTERS ASSOCIATION

1313. SHRI M.M. JOSEPH: Will the
Minister of RAILWAYS be pleased to
state:

{a) whether the members of the Dethi
Charcoal Importers’  Association were on





